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Raids on the premises of M/9. J. B. 
Boda and Co., Bombay 

124. SHRI M. KALYANASUNDA-
RAM: Will the Minister of FINANCE be 
pleased to state: 

(a) whether any raids were conducted 
in the office and residential premises of 
M/s. J. B. Boda and Company, in 
Bombay and elsewhere; 

(b) if so, what are the results thereof; 
and 

(c) whether any case has been re-
gistered against them? 

THE MINISTER OF FINANCE 
(SHRI PRANAB KUMAR MUKHER-
JEE) : (a) to (c) The business premises of 
M/s. J. B. Boda & Company Pvt. Ltd., 
Bombay and M/s. J. B. Boda Marine & 
General Survey Agencies Pvt. Ltd. at 
Bombay and Por-bandar and the 
residential premises of some persons 
connected with these two companies 
were searched by the Enforcement 
Directorate, in January, 1981. The 
assistance of the officers of Customs, 
Central Excise and Income-tax was taken 
by the Enforcement Directorate for 
searches of some of the premises. As a 
result of the searches, s<*me documents 
were seized by the Enforcement 
Directorate. Investigations by the 
Enforcement Directorate are still in 
progress. 

 


